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 The matter has been rolling since 26.03.2025. On the last 

date of hearing, this Bench had specifically mentioned that 

matter would be adjourned as a matter of last chance to 

28.08.2025. None appeared for the appellant. It seems that the 
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appellants are not serious to prosecute the matter before this 

forum and consequently, the appeal is dismissed for non-

prosecution. 

 
(Dictated and pronounced in Open Court) 
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